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New Dolhis this the 6’ day of Augustj1897
KON *BLE MR, S. R ADIGE M B1BER{ A)
HON'BLE MRS, LAKSHII Syam NATHAN, AEIBER(D)

shri Virender Pal Singh,

S?o shri Mahender Pal Singh,

¥ills & PO=Dhinder,

0l stts Ghaziabad ssRevisu Applicantd

Yorsus

Unfon of India
through

Secratafy(oe?enco)
fiinistry of Dafence,
New Delhi,

2, Orchehce Factory,
through
its Genarsl Manager,
furadd agary
ﬂlattgchazid:ad(lﬂ’)

3. The Chaiman,
Ordhence Factory,
10p, Aucklend R ady
Calcutta- 700001 ooo Rovioy R@SpoﬂdentSJ

DRNOER(BY CIRCULATION)
8Y HON'BLE MR, S R.ADIGE, M eMB ER(A)
Perused the RA.
23 None of the grounds tcken théraim beings
it vithin the scmpe ?d mbit of Saection 22(3)(f)
Ro T.Act read with Order 47 Rule 1 PC,

3, In the guise of a Ra, the applicant has
sought to re-argque ths entire case which is not
pemigsibla in 1w

4, The RA 18 rgjocted.
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